
IN THE HIGH COURT  OF GUJARAT  AT AHMEDABAD
(ORIGINAL  JURISDICTION)

COMPANY  PETITION No. 72 OF 1991
SALE  OF LAND

IN THE MATTER  OF M/S. SHRI  AMRUTA  MILLS  LIMITED., ( IN LIQN. ) 
SITUATED  AT OUTSIDE  SARASPUR  GATE, AHMEDABAD

Pu r s u a n t  to  the  or d e r  da t e d  20.06.20 1 1  pa s s e d  by  the  Ho n ' b l e  Hi g h  Co u r t  

of  Gu j a r a t  in  Of f i c i a l  Li q u i d a t o r ’ s  Re p o r t  No.  16  of  20 1 1  in  Co m p a n y  Pe t i t i o n  No.  

72  of  199 1 ,  of f e r s  ar e  inv i t e d  in  the  se a l e d  co v e r  to  rea c h  the  un d e r s i g n e d  on  or  

be f o r e  20.07.2011 up t o  5.00 PM  in  the  of f i c e  of  Of f i c i a l  Li q u i d a t o r ,  Ah m e d a b a d  

for  sa l e  of  the  pr o p e r t i e s  of  the  ab o v e  na m e d  com p a n y  as  pe r  de t a i l s  gi v e n  

be l o w :-

LO
T 

NO.
DESCRIPTION  OF PROPERTIES UPSET  PRICE  ( 

 ̀) EMD  ( )̀

01

Le a s e  Ho l d  La n d  si t u a t e d  at  
Re v e n u e  Su r v e y  No.52,  55,  56,  56/
A,  56B  TP S  No. 1 1 ,  F.P.  No.63/Pa r t  
ad m e a s u r i n g  ab o u t  57,063  Sq.  
Mt r s ,  at  O/s.  Sa r a s p u r  Ga t e ,  
Ah m e d a b a d .

`62,76,93,000/- `6,27,70,000/-

02

Le a s e  Ho l d  La n d  si t u a t e d  at  
Re v e n u e  Su r v e y  No.45/A  TP S  
No. 1 1 ,  F.P.  No.63/Pa r t  
ad m e a s u r i n g  ab o u t  14,720  Sq.  
Mt r s ,  at  O/s.  Sa r a s p u r  Ga t e ,  
Ah m e d a b a d .  ***

`14,72,20,000/- `1,47,22,000/-

03

Le a s e  Ho l d  La n d  si t u a t e d  at  
Re v e n u e  Su r v e y  No.48,  50/2  TP S  
No. 1 1  ,   F.  P.  No.63/Pa r t  
ad m e a s u r i n g  ab o u t  18,72 3  Sq.  
Mt r s ,  si t u a t e d  at   O/s.  Sa r a s p u r  
Ga t e ,  Ah m e d a b a d .  ***

`1 1 , 2 7, 1 2 , 4 6 0/- `1, 1 2 , 72 , 000/-

04

Le a s e  Ho l d  La n d  Si t u a t e d  at  
Re v e n u e  Su r v e y  No.52/5  ,  52/6  
TP S  No.  1 1  ,  F.P.  No.63/Pa r t  
ad m e a s u r i n g  ab o u t  18,680  Sq.  
Mt r s ,  si t u a t e d  at   O/s.  Sa r a s p u r  
Ga t e ,  Ah m e d a b a d .

` 1 1 , 2 3, 78 , 88 0/- `1, 1 2 , 38 , 000/-

05 Co m p o s i t e  Lo t  (Lot  No.  01  to  04) 
`1,00,00,04, 340/

-
`10,00,00,000/

-
Th e  sa l e  of  pr o p e r t i e s  is  on  “AS  IS  WHERE  IS  AND  WHATEVER  THERE  

IS  BASIS ”.  Th e  pu r c h a s e r  wi l l  be  lia b l e  to  pa y  al l  loc a l  du t i e s  an d  tax e s .  Th e  

of f e r o r s  ar e  req u e s t e d  to  su b m i t  the i r  of f e r s  in  the  ten d e r  for m  pr o v i d e d  by  the  

Of f i c i a l  Li q u i d a t o r  an d  in  ac c o r d a n c e  wi t h  the  Te r m s  an d  Co n d i t i o n s  as  

me n t i o n e d  in  the  ten d e r  for m s .  Th e  of f e r o r s  ha v e  lib e r t y  to  ve r i f y  de t a i l s  of  ar e a  



of  lan d ,  tit l e  do c u m e n t s  et c.  fro m  the  co n c e r n e d  of f i c e  an d  ma y  als o  tak e  ac t u a l  

me a s u r e m e n t  at  the i r  co s t  be f o r e  su b m i t t i n g  the  of f e r .  Th e  ten d e r  for m  ca n  be  

ob t a i n e d  fro m  the  of f i c e  of  the  Of f i c i a l  Li q u i d a t o r  du r i n g  the  of f i c e  ho u r s  on  

pa y m e n t  of  Rs.  1000/- (Rs.  On e  Th o u s a n d)  in  ca s h  (non- re f u n d a b l e  an d  no n-

ad j u s t a b l e)  fro m  08/07/2011 on w a r d s  lat e s t  up t o  19/07/2011 up t o  4.30  pm.  Th e  

In t e r e s t  Fr e e  Ea r n e s t  Mo n e y  be  de p o s i t e d  as  me n t i o n e d  he r e- in-ab o v e  by  wa y  of  

De m a n d  Dr a f t  / Pa y  Or d e r  dr a w n  on  an y  Na t i o n a l i z e d  Ba n k  in  fav o u r  of  

OFFICIAL  LIQUIDATOR  OF M/s. AMRUTA  MILLS  LTD. (IN LIQN.) pa y a b l e  at  

Ah m e d a b a d  wi t h  ea c h  of f e r .   No  no m i n a t i o n  sh a l l  be  al l o w e d .  Of f e r s  re c e i v e d  

up t o  20.07.2011 by  5.00 PM  on l y  sh a l l  be  tak e n  int o  co n s i d e r a t i o n  by  the  Of f i c i a l  

Li q u i d a t o r  an d  an y  of f e r  re c e i v e d  af t e r  the  las t  da t e  as  no t i f i e d  in  the  

ad v e r t i s e m e n t  sh a l l  no t  be  en t e r t a i n e d  by  the  Of f i c i a l  Li q u i d a t o r .  The sealed 

covers  containing  offers  will  be  opened  in  the  Hon'ble  High  Court  of 

Gujarat,  Sola,  Ahmedabad  before  the  Hon’ble  Court  taking  Company 

Matters on 25/07/2011 at 11.00 AM  or/an d  soo n  the r e a f t e r  the  au c t i o n/i n t e r- se-

bi d d i n g  wi l l  be  he l d  in  the  Ho n ' b l e  Hi g h  Co u r t  of  Gu j a r a t  on  the  sa m e  da y  or  as  

ma y  be  co n v e n i e n t  to  the  Ho n ’ b l e  Co u r t  wh e n  the  of f e r o r s  ar e  req u e s t e d  to  

rem a i n  pr e s e n t  be f o r e  the  Ho n ’ b l e  Co u r t  to  ra i s e/re v i s e  the i r  of f e r s  up w a r d s .   

Th i s  sa l e  No t i c e  ma y  be  tre a t e d  as  a  No t i c e  to  al l  Se c u r e d  Cr e d i t o r s ,  

Un s e c u r e d  Cr e d i t o r s ,  wo r k e r s ,  me m b e r s ,  au t h o r i t i e s  an d  pu b l i c  at  lar g e  

co n c e r n e d  wi t h  the  ab o v e  Co m p a n y  (In Li q u i d a t i o n)

Th e  pr o p e r t i e s  pu t  on  sa l e  ca n  be  ins p e c t e d  on  15.07.2011 between 11.30 

AM to 4.30 PM. 

NOTE:--

*** Th e r e  ar e  ce r t a i n  en c r o a c h m e n t s  at  Lo t  No.2  &  3.  Int e r e s t e d  bi d d e r  ma y  tak e  
no t e  of  the  sa m e  

Phone No. : (079) 2658 1912
Fax No.     : (079) 2658 7837

   E Mail       : ol-ahmedabad-mca@ nic.in  

( A. K. CHATURVEDI  ) 
OFFICIAL  LIQUIDATOR  FOR  & ON BEHALF  
OF  SALE  COMMITTEE  OF  M/S.  SHRI  
AMRUTA  MILLS  Ltd., ( IN LIQN. ) SITUATED  

mailto:ol-ahmedabad-mca@


AT  JIVABHAI  CHAMBERS,  ASHRAM  
ROAD,  NAVRANGPURA,  AHMEDABAD  –  
380 009.
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